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and the Government of India are not taking any steps to come to the rescue of poor people

of Telangana.

In view of above, I request the hon. Prime Minister to immediately intervene and

come to the rescue of Telangana with additional resources. ...(Time-bell rings)...
MR. DEPUTY CHAIRMAN: Yes, time over. Now, Shri Partap Singh Bajwa.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with

the issue raised by the hon. Member.

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I also associate myself

with the issue raised by the hon. Member.

MR. DEPUTY CHAIRMAN: Yes, the names of those who associate may be
added.

Pilferage and siphoning of foodgrains in Punjab

SHRI PARTAP SINGH BAJWA (Punjab): Hon. Deputy Chairman, Sir, I wish to
draw the attention of this august House to a matter of grave public concern regarding
rampant corruption, misappropriation, pilferage and diversion of foodgrains in the State
of Punjab to the tune of 12,000 crores to ¥ 15,000 crores, according to the CAG. Several
Reports of CAG have found glaring discrepancies and corruption in the food procurement,
distribution and supply chain in Punjab. The CAG Report No. 2 0of 2014 on Public Sector
Undertakings records that in 45 cases, involving misappropriation of 0.43 lakh metric
tons of rice, valued at ¥ 104.34 crores, no FIR was registered by the Government of

Punjab. *

Similarly, Sir, the CAG Report No. 5 0of 2014 on Public Sector Undertakings records

that on an audit of five selected districts of Punjab, ... (Interruptions)...

SHRI NARESH GUJRAL (Punjab): What is he saying, Sir? ... (Interruptions)... It is
totally politically motivated. ...(Interruptions)...

it 1.9t g 989k RIORI): W), U T B8 32 &7 ...(FAYM)... It should be

expunged. ...(Interruptions)...

SHRI PARTAP SINGH BAJWA: It was found that in 14 cases of misappropriation
of 0.23 lakh metric tons of rice valued at ¥ 34.40 crores, ...(Interruptions)... the Punjab
Government did not even report the matter to the police authorities for registration of

FIRs. ...(Interruptions)...

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Bajwaji, ...(Interruptions)...

SHRI NARESH GUJRAL: This is totally politically motivated and baseless, Sir.

...(Interruptions)... This has no basis. ...(Interruptions)...

SHRI PARTAP SINGH BAIJWA: * .. (Interruptions)... * ...(Interruptions)...
Further, Sir, Report No. 2 of 2015 on the Public Sector Undertakings records that the
gap between the Punjab Government's Cash Credit Limit and the stock of foodgrains.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Bajwa, one second. ...(Interruptions)... Mr.

Bajwa, you cannot make an allegation.

SHRI PARTAP SINGH BAJWA: Sir, these are CAG Reports. ...(Interruptions)...
These are Reports from the Comptroller and Auditor General of India.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Don't make an allegation. ...(Interruptions)...

SHRI PARTAP SINGH BAJWA: These are CAG Reports, Sir. ...(Interruptions)...
It was the Government of Narendra Modiji, e g8 w1 a1 {6 7 § @re 8k 7
fpefl BT @M Ml .. (@EET).... W) {3 © ...(@ae). .. Sir, 1 urge the Government
to have a Supreme Court-monitored inquiry. ...(Interruptions)... I8 AR < H 81 IET 8l
...(TAHT). ..

SHRI NARESH GUJRAL: Sir, our Chief Minister has met the Union Finance

Minister, requested the ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You see, if any allegation is made... ... (Interruptions)...
Allegation is not permitted during Zero Hour. If any allegation is made, that will be

expunged. ...(Interruptions)...

SHRI NARESH GUJRAL: He has mentioned the name of the Chief Minister.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: You cannot mention the name of the Chief Minister.

...(Interruptions)...

SHRI PARTAP SINGH BAJWA: Sir, we want a CBI inquiry into this.
...(Interruptions)... My request is. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... One second.
...(Interruptions)... Now, Shri Sharad Yadav, 3[4 Jf3vl . (FAYT).... Jfsul

*Expunged as ordered by the Chair.
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...(9YT)... The point is. ...(Interruptions)... 1 know. ...(Interruptions)... Mr. Bajwa,
one minute. ...(Interruptions)... The point is, during Zero Hour, you cannot make an
allegation. He mentioned the name of the Chief Minister himself. The name of the
Chief Minister will be expunged. I will go through the records. If there is any specific
allegation, which is not permitted, that will be expunged. Beyond that, you can speak.
...(Interruptions)... 1 have expunged. ...(Interruptions)... 99 yRUS 8 T g
...(GHT).... 39 AT A3 ... (aa ). .. 93 ....(casm). ..

SHRI SITARAM YECHURY (West Bengal): Sir, you cannot expunge a CAG

Report reference.

MR. DEPUTY CHAIRMAN: No, no. I didn't say that. ...(Interruptions)... 1 said,
specific allegation. ...(Interruptions)... 1 said, specific allegation. ... (Interruptions)... You
may continue. ...(Interruptions)... I said, specific allegation; Zero Hour is not for making

specific allegation. ...(Interruptions)...

SHRI PARTAP SINGH BAJWA: It has been found by the CAG...
...(Interruptions)... Sir, this is an interesting fact. Please, give me a second, Sir.
...(Interruptions)... Out of 3,319 registration numbers of vehicles scrutinized by the
Audit of CAG, 3,232 vehicles, which, approximately, constitute 98 per cent, did not
match with the computerized data of the Transport Authority. ...(Interruptions)... Out of

the remaining, it was found, most surprisingly, 78I S g & TR fer 9, 9 TPy
3R HiexATSihe & Fdball ... (@aLH)... Thex AR ACATS G ... (a8™). .

S1. AT g aed (SR JQw): A SUGHIART ST .. (@aHT).... g9 ared
AT ... (GET).... ITGT SfY, 379 MY 938 ST ... (FIETH). ..

MR. DEPUTY CHAIRMAN: Time over; time over. ...(Interruptions)... No, no.
What is this? ...(Interruptions)... No, that is wrong. ...(Interruptions)... What is this?
...(Interruptions)... How did you repeat that? ... (Interruptions)... How? ... (Interruptions)...
Okay. ...(Interruptions)... All right. .. (Interruptions)... Whatever name he has
mentioned, making a specific allegation, is expunged. That cannot be reported also.

...(Interruptions)...
Now, Dr. Chandrapal Singh Yadav. ...(Interruptions)...

Crisis due to severe drought in the country

1. 5T i 16 (STR UQeN): AT SUFHRT Sff, § 39 969 & A1egq |
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